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An issue regarding breach of privilege motion

MR. CHAIRMAN: Question No. 46. ...(Interruptions)... Please ...(Interruptions)... 
Please, do not ...(Interruptions)... Do not show any posters here. Please. 

...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR (Nominated):  Sir, I have given a 

breach of privilege motion against the hon. Minister of HRD, Shrimati Smriti Irani. 

...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Regarding misleading the House on 24th 

and 25th February with respect to Rohith Vemula's suicide ...(Interruptions)... What 

happened to it, Sir? ...(Interruptions)...

MR. CHAIRMAN: What is this going on? ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Sir, what happened to that notice of breach 

of privilege? ...(Interruptions)... Sir, I have given the notice of breach of privilege of the 

House and the Members of this august House against the HRD Minister, Shrimati Smriti 

Irani with respect to the case of Rohith Vemula's suicide.

MR. CHAIRMAN: Please go back to your places. ...(Interruptions)... Question No. 

46. ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Sir, I have given the breach of privilege 

motion. ...(Interruptions)... Sir, I have given the breach of privilege motion against the 

HRD Minister, Shrimati Smriti Irani. ...(Interruptions)... Sir, I have given the breach of 

privilege motion. ...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Sir, what happened to that breach of 

privilege motion that I have given on 29th? ...(Interruptions)...

MR. CHAIRMAN: This is not fair. ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Sir, I have given the breach of privilege 

motion on 29th against the HRD Minister, Shrimati Smriti Irani regarding the case of 

Shri Rohith Vemula's suicide. ...(Interruptions)... Chairman, Sir, I have given the breach 

of privilege motion against Shrimati Smriti Irani ...(Interruptions)...

MR. CHAIRMAN: This is Question Hour. ...(Interruptions)... This is Question 

Hour; you will not raise any other subject. ...(Interruptions)... 

Matters raised  with permission


